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(vi) If the premises are required fOI 
public purpo es, th 1 or has the 
right of reo-entry upon the premises and 
the lessee is entitled to compensation to 
be coinput d in terms of the lea dee. 

Jrri tiOD Be aI pen-

2367. SHRI AMAL DATTA: Will the 
inister 0 IRRIGA no be pleased to 

'state: 

(a) whether a number of new major 
and medium irrigation projects of West 
Bengal are pending with the Central GOv-
ernment for want of financial clearance; 
and . ~ Ii 'I ' . ! .J!:i,:l [ I 

(b) jf so. the date pf receipt of each 
project from the said S~t ? 

THE MINISrBR OF ST TE 0 THE 
RRIGATION ( I 

MIRDHA) : (a) Only 
three ' major irrigation projects of es 
Bengal, which have been considered aC-
ceptable by the Advisory Committee 0 
the Planning Commission, are pending for 
want of financial clearance of the Sate 
Government. ' 

(b) A statement giving the names of 
the scheme with the date of receipt of 
schemes in the Central Water Commis-
sion is enclosed. 

StatemeDt . 
• List of projects of West Ben~al, accepted b..y the Advisory Committee of the planning Commission and pending 

Jor want of jinncial clearance by the Sta" Government. 

. . No. Name ofth Proj ct Estima d cost Dat ofr 'cc:ipt in 
Centr"l Water C -
mmission 

(Rs. cr res) 

I. Upper K~ngsabati Reservior Proj ct (Purulia 
and BankW'a) . 43' 84 February, 1976 

28-5-80 2. Bamangola-Ha bibpur Irrigation Scheme 2 I • 68 
(M:!1da) 

3. T ngon Valley Irrigation Scheme (West Dinaj-· 
pur) . . . . . • • 13. 60 June, 1980 

NOTE: All the a b ve three proj cts were considered 2.ccepta.ble by the. dvisory Committee 
. . f the Planning Commission at its meeting held in June 1980. 

EBba cement 0 DD Hon· 2 Activities 

2368. SHRI BHIKU RAM JAIN: Will 
ini ter of WORKS AND HOUSING 

ple sed to state: 

(a) th budg t approved for the DDA 
jor 1983-84 for housing; 

(b) th 'tar t of hou s to be built 
urin 198~ 3 nd 1983-84; 

tbe amoumt provided for th deve-
t of land ry the DDA; 

mc p propo for 
r of house iUlding; and . 

(e) the measures proposed to ensure 
better quality housing? 

THE .DEPUTY MIN1S1ER IN THB 
MINISTRY OF WORKS AND 

U G (S Rl OHAMMAD US-
M ARIF): (a) The DDf\, has re-
ported that a sum of Rs. 164.87 crores 
lias been provided for housing in the 
bud et for 1983·84 and that this includes 
a um of s. 7,06 crores for construction 
of shops. 

(,b) The DDA as reported that t e~ 
pects to achieve the target of completing 
25,0 hous~ for 19 2-83 and that the 
t r t fixed for 1983- 4· about 30,000 
houses. 




